
GOVERNMENT OF ANDHRA PRADESH
HEALTH MEDICAL & FAMILY WELFARE DEPARTMENT

Order No 11-AlcovrD-19 20201.

Health Medical & Family Welfare Department _ prevention

and Management of COVID 19 - Certain instructions for
sample collection, transportation and testing - prioritization _
Reg.

Order No 71./COVID-L912020 dated 314|2OZO
**** * *

Sub

Ref:

ln continuation of COVID order 11 in reference above, the following

guidelines are issued for sample collection, transportation and testing for

COVID 19 in order to prioritize the population during community surveillance.

The COVID 19 symptoms of sore throat/dry Coughfever/difficulty in breathing

shall be identified during the community surveillance.

1. Priority for sample collection and testing

a) All the foreign returnees(FR)into lndia/AP within 14 days from the

international travel with covlD-19 symptoms or people who attended

the high risk event/place shall be mandatorily tested

b) All primary contacts of laboratory confirmed positive (who live within

thesamehouseholdsandwhohavebeeninclosecontactwithFR)
shall be tested without reference to symptoms between 5 to 14 days

of such contact.

c) All symptomatic contacts of laboratory confirmed cases'

d) All cases of ARDS and SARI admissions in hospitals shall be mandatorily

tested.
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e) All symptomatic health care workers (SHC)
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3. Whenever the persons for testing are being shifted they shall not be mixed

together and proper distancing sha, be ,r,[ffiJ,s?]y
4. The persons shall be kept in home isolation or in quarantine and not mixed

up with others till the test results are ascertained.

0 All persons of COVID-19 symptoms with co-morbid conditions

(diabetes, hypertension, cancer, HlV, lm m unosuppression etc.)

g) All adult population above 65 years who manifest COVID-19 symptoms.

h) All other cases of symptomatic cases of COVID-19

2. Mobile Sample collection teams shall be constituted for persons who

cannot be shifted to the sample collection centers

5. The 14 days home isolation shall be advised for all the above persons as a

matter of abundant preca ution.

SPECIAL CHIEF SECRETARY TO GOVERNMENT

To,

All the District Collector in the state

All the DMHOs in the state

All the superintendents of teaching hospitals.
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